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than two months in Delhi, UP, Punjab
and Haryana ;

(b) whether this discase is accompa-
nied by symptoms of jaundice and cereb-
ral disorders ;

(€) if so, whether the malaria parasite
have been found to be resistant to com-
mon anti-malaria drugs ; and

(d) the steps which Government have
taken to meet the situation ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND
FAMILY WELFARE (SHRIMATI
MOHSINA KIDWAI) : (a) There has
some increase in the P. ful. puram malaria
cases in the State of Uttar Pradesh,
Punjab and Un.on Territory of Delhi.

(b) Yes. However, no such report
has been recvived from the States

(c) Monitoring of chloroquine has
revealed a foci of P. falciparum resistance
strain in Shakti Nagar and Mirpur Pri-
mary Health Centre of Mirzapur district.
Alternate drugs are being used in such
areas.

(d) A strategy of mass drug adminis-
tration, alternate drugs whercver neces-
sary, intensification of surveillance mca-
sures, opening up of drug distribution
centres and insectic dal spray coverage
in the affected arcas has been adopted.
Adequate quantitics of anti-malaria drugs.
and insecticides have been provided to
the State Governments.
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Location for stationing the Imported
Floating Dry Dock

2662. SHRI DIGAMBAR SINGH :
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state :

(3) Whether M/s. Escort’s floating
Dry Dock has since arrived in India and
Centre has asked the Nhava-Sheva Port
Trust (NSPT) 1o allow its temporary par -
king 1o which it has twice denied per-
mission to station the Dry Dock in its
waters on the plea that this would rest.
rict the turping circle of ships coming
into the port ;

(b) whether the Bombay Port Trust
has also denied that it had given permis.
sion to locate the floating Dry Dock in
the waters under the jurisdiction of
NSPT ;

() ifso, under what circumstances
Rs. 25 crore Dry Dock was imported by
MJs. Escorts without first getting appro.
val for its permanent location and
whether Government’s prior approval had
been obtained in the first instance ;

(d) whether Government have by now
decided its permanent location ; and

(¢) if so, where ?





